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Act No. XXX of 1948

[PAssED BY THE
An Act further to amend

OMINION Lnemmmmi}
e Indian Lac Cess Act, 1938

hY

)8 .
- {Received the assent of the Govewﬁq\r—Geneml on the 15th April, 1948

HEREAS it is expedient further.a{o amend the Indian Lac Cess Aoct,
1930 (XXIV of 1930), fory bhe purposes hareinafter appearing;

It is hersby enacted as follows:— 5
1. Short title.—This Act may be called thé Indian T.ac Cess (Amendment)
Act, 1948. AN

- 2. Amendment of section 3, Act XXIV of 19§Q —TIn section 3 of .the Indien
Lac Cess Act, 1930,—

{a) for the words ‘‘seven annas’’ the Words ‘fourteen annag’’ shall be
substituted ;

AY .
(b) for the words ‘‘five annas’’ the werds ‘“ten‘annas’ shall be sube -
stituted.
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